NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 15.01.2021 (FRIDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Admission (After Notice)

(Ins) No. 778 of
2020

Vs.
VRG Infrastructure Pvt. Ltd.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | VRG Healthcare Pvt. Ltd. Shreeyash U Lalit P. K. Mittal

2. Comp. App. (AT)
(Ins) No. 990 of
2020

Shree Pathology Laboratory
Vs.
Bigdream Ventures Pvt. Ltd.

Tarun Arora

3. Comp. App. (AT)
(Ins) No. 1015 of
2020

Oriental Coal Corporation
Vs.
Decore Exxoils Pvt. Ltd.

Bharat Gupta

4, Comp. App. (AT)
(Ins) No. 1036 of
2020

Sarda Argo Oils Ltd.

Through Its Director Jagdish Prasad
Sarada

Vs.

Sakuma Exports Ltd.

Tanu Priya Gupta

5. Comp. App. (AT)
(Ins) No. 1040 of
2020

Mohd. Nazim Khan

Vs.

Committee of Creditors of

M/S International Trenching Pvt Ltd. &
Ors.

Nilotpal Shyam

Richa Sandilya
Kunal Tandon-R2
Prateek Kushwaha-
R3

6. Comp. App. (AT)
(Ins) No. 1110 of
2020

Mohd. Nazim Khan
Vs.
HDFC Bank Ltd. & Anr.

Nilotpal Shyam

Kunal Tandon-R1
Deepika Bhugra
Prasad-R2

For Admission (After Notice)

12:00 Noon

7. Comp. App. (AT)
(Ins) No. 417 of
2020

Next Orbit Ventures Fund
Vs.
Print House India Pvt. Ltd. & Ors.

With

Kumar Anurag Singh

Rohan R. Sonawane-
R1

Arpan Behl-R2
Dinkar Singh-RP




2020

Print House India Pvt. Ltd. & Ors.

8. Comp. App. (AT) | Sunil Avdhut Devdharkar Akshay M. Gosavi Kush Chaturvedi
(Ins) No. 665 of Vs. Rohan Sonawane-R1
2020 Print House India Pvt. Ltd. & Ors. Arpan Behl-R2
Kush Chaturvedi-R3
With
9. Comp. App. (AT) | Next Orbit Ventures Fund Kumar Anurag Singh | Rohan R. Sonawane-
(Ins) No. 744 of Vs. R1

Dinkar Singh-R2
Arpan Behl-R3

02:00 PM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh,
Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Hearing
10. | Comp. App. (AT) | Union of India Amit Mahajan Saurav Panda-R1
(Ins) No. 733 of Vs. Saloni Kulkarni-R2
2020 Shri Vijaykumar V. lyer
Part Heard With
11. | Comp. App (AT) | Vijay Kumar lyer Misha Shyel Trehan-R1
(Ins) No. 1410 of | Vs.
2019 GTL Infrastructure Ltd.
Part Heard
With
12. | Comp. App (AT) | Vijay Kumar lyer Charu Bansal K. Datta
(Ins) No. 1503 of | Vs. Shyel Trehan-R1
2019 GTL Infrastructure Ltd.
Part Heard With
13. | Comp. App (AT) | GTL Infrastructure Diya Kapur Shyel Trehan-R1
(Ins) No. 08 of Ltd. Sumesh Dhawan-RP
2020 Vs.
Vijay Kumar lyer
Part Heard
With
14. | Comp. App. (AT) | State Bank of India Raunak Dhillon Shyel Trehan-R1
(Ins) No. 26-27 of | Vs. Sumesh Dhawan-RP
2020 GTL Infrastructure Ltd & Anr.
Part Heard
With
15. | Comp. App. (AT) | Indus Tower Ltd. Manish Jha Shardul S. Shroff
(Ins) No. 685 - Vs. Saurav Panda-R1
686 of 2020 Vijaykumar lyer — Harshita Choubey-
Resolution Professional of Aircel Ltd. R2
Part Heard And Dishnet Wireless Ltd. & Anr.
With
16. | Comp. App. (AT) | GTL Infrastructure Ltd. Diya kapur Anoop Rawat-R1
(Ins) No. 734 of Vs. Dhruv Dhawan-R2
2020 Vijay Kumar lyer & Anr.
Part Heard )
With




17. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Salonee Kulkarni-
(Ins) No. 758 of Vs. R1
2020 Aircel Ltd. & Anr. Harshita Choubey-
Part Heard R2
With
18. | Comp. App. (AT) | Tatwa Technologies Ltd. Manisha Kanojia Vaijayant Paliwal
(Ins) No. 762 of Vs. Sumesh Dhawan-R1
2020 Vijay Kumar lyer & Anr. & R2
Part Heard
With
19. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Vaijayant Paliwa-R1

(Ins) No. 822 of
2020

Part Heard

Vs.
Dishnet Wireless Ltd & Anr.

Dhruv Dewan-R2

After the above
In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member
(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)
For Hearing
20. | Comp. App. (AT) | Jet Aircraft Maintenance Engineers Kumud Shekhar Aman Gandhi
(Ins) No. 628 of Welfare Association Ashish

2020

Part Heard

Vs.

Ashish Chhawchharia

Resolution Professional for Jet Airways
(India) Ltd.

Chhawchharia-R1
Raunak Dhillon-R2
Chirag Kamdar-R3
Siddharth Srivastava-
R4

21. | Comp. App. (AT) | Committee of Creditors of Wind World | Ajay Roy Chitranshul A.Sinha
(Ins) No. 814 of (India) Ltd. Sonali Khanna-R1 to
2020 Through State Bank of India R3
Vs. Neha Naik-IRP
Suraksha Asset Reconstruction Shailen Shah-R4
Company & Ors.
With
22. | Comp. App. (AT) | Shailen Shah, Resolution Professional of | Neha Chitranshul A.
(Ins) No.826 of Wind World (India) Ltd. Sinha
2020 Vs. Anshuman
Suraksha Asset Reconstruction Ltd & Chaturved-R1 to R3
Ors. S. Sagar Dhawan-
: R4
With
23. | Comp. App (AT) | Suraksha Asset Reconstruction Ltd. & Chitranshul A. Sinha | Neha Naik-R1
(Ins) No. 913 of Ors. Charu Bansal-CoC
2020 Vs.
Shailen Shah
Resolution Professional, Wind World
(India)Ltd. & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

